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Yojana for the year 1991 -92; if so, the details 
thereof; 

@) if not, the reasons therefor; 

(c) the conditions under which dis- 
bursement of accounts are made under the 
scheme; 

(d) whether Government propose to 
change to normsof disbursement funds; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI . M. ARUNACHALAAM): (a) Yes, sir. 
A tentative allocation of Rs.40 lakhs as 
Central assistance under NRY for the years 
1991-92 has been made for Bombay. 

@) Does not arise. 

(c) Central share of funds for the Year 
1991-92 will be released on submission of 
utilhation certificate for NRY funds dis- 
b u d  during 1989-90; provision of State 
shares for 1989-90 and 1990-91 and sub 
missbn of statement showing utiliation of 
1 sl ind.knent of funds given in 1 990-91. 

(d) No, Sir. 

(0) Does not arise. 

Damand8 of All lndla Handicapped 
Welfare Assoclatkn DI8trIct Thane 

Mahamhtm 

6300. SHRI RAM KAPSE: Will the 
Minister of HEALTH AND FAMILY WELFRE 
be pleased to state: 

(a) whether the All lndia Handicapped 
Welfare Association, Thane District, (Ma- 
hmhtra) has made a demand for provision 
of Medid Th ing  M d l W M U i i n  Centre 

for physically handicapped; and 

@) if so, the action taken by thebern-  
ment in this regard so far? 

M E  MINISTER OF STATE IN THE 
MINISTRY OF HEALTH 'AND FAMILY 
WELFARE (SMT. D.K. THARADEVI 
SIDDHARTHA): (a) Yes, Sir. 

@) The matter was taken up with the 
Institute for the phys'kally Handicapped, New 
Delhi who stated that they are not con- 
cerned with the setting up of Medical Trak- 
ing and Rehabilitation Centre. A copy of 
representation has been sent to Ministry of 
Welfare. 

[ Translation] 

Promotion and Senlorlty of Doctor8 In 
AIMS 

6301. SHRI JANARDAN MISRA: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state; 

(a) whether the Assessment Promotion 
Scheme relating to promotions and seniority 
of doctors d i n g  in the All lndia Institute 
of Medical Sciences is under consideration 
of the Government; 

@) if so, whether the Government have 
taken any decision regarding this scheme; ' 
and 

(c) if not, the time by which a decisi i  is 
likely to be taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SMT. D.K. THARA DEVl 
SIDDHARTHA): (a) to (c). Yes, Sir, the 
Assessment Promotion Scheme for the fac- 
ulties of All lndia Institution of Medical Sd- 
ences, New Delhi and Post Graduate Insti- 
tute of Medi i l  Education and Research, 
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Chandigarh, is at present under active con- PATEL: 
sideration of theGovemment. As the Scheme SHRl GURUDAS KAMAT: 
may have wide repercussions in similar insti- 
tutionslOrganisations under the Government, Will the Minister of URBAN DEVELOP- 
a decision has to be taken by the Govern- --MENT be pleased to state: . 
ment after careful consideration and inter- 
Ministerial consultations. As such it is not 
possible to indicate the exact time frame by 
which a decision will be taken in the matter. 

[English] 

lncluslon M Koch Rajbanshis and 
Karbls of Assam In Llst of Scheduld 

Tribes 

6302. SHRl KABINDRA PUR- 
KAYASTHA: Will the Minister of WELFARE 
be pleased to state: 

(a) whether the Government propose to 
include the Koch Rajbanshis and Karbis of 
Assarn in the list of Scheduled Tribes; 

(b) if so, the time by which it is proposed 
to be done; and 

(c) if not, the reasons therefor? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) to (c). Any amend- 
ment in the existing listsof Scheduled Tribes 
can be made only through an Act of parlia- 
ment as laid down in Articles 342(2) of the 
constitution. 

No time schedule can be indicated in 
this regard. 

Dsvebpnwnt of National Capital 
w l b n  

6303. SHRi M. V. CHAN- 
DRASHEKARA MUR- 
THY: 

- SHRl V. SREENIVASA 
PRASAD: 

SHRl SHRAVAN KUMAR 

(a) whether the concept of developing 
the National Capital Region to check the 
influx of population to Delhi has failed to 
achieve the desired results; 

(b) whether the rate of growth of popu- 
lation in Delhi during the last one decade is 
much higher than in the satellite towns in 
Uttar Pradesh, Haryana and Rajasthan; 

(c) if so, the yearly estimated migration 
from each of the above mentioned States 
during the last three years with details of 
expenditure incurred on development of 
satellite towns there; and 

(d) the new measures proposed to be 
taken todevelopthe National Capital Region 
to decongest Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) No, Sir. 

(b) The comparative growth rate of 
population during 1981 -91 for Delhi Metro- 
politan Area Towns and Priority Towns of 
Uttar Pradesh Haryana and Rajasthan as 
per provisional Population Census of India 
1991 is as undec- 

Delhi U.P Havana Rajasthan 
U.A 

(c) Yearly estimated in-Migration from 
each of the States to Delhi during the previ- 
ous years is not available. DeWs of expen- 
diture incurred on schemes f i  by the 


